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GovernmMeENT RESOLUTION ON THE EKE-
COMMENDATIONS oOF Centiar Wace
Boarp For COFFEE PLANTATIONS
InpusThy ETC.

The Deputy Minister in the Minis-
try of Labour and Employment (Shri
R. K. Malviya): Sir, on behall of
Shri D. Sanjivayya, I beg to lay on
the Table a capy cach of the follow-
ing papers:—

{1) Government Resolution No.
WB-3 (14)|65 dated the 19th
September, 1965, announcing
acceptonce of the recommen-
dations of Central Wage
Board for Coffee Plantations
Industry. [Placed in Library.
See No. LT-4918/65],

Notification No. S R.O. 18164
published in Kerala Gazette
dated the 16th June, 1964,
making cer'ain amendments
to the Kerala Shops and Com.
mercial Establishments Rules,
1941, under sub-section (5)
of section 34 of the Kerala
Shops and Commercial Estab-
lishments Act, 1860, read
with clause (¢) (iv) of the
Proclamation dated the 24th
March, 1865, issued by the
Vice-President discharging
the functions of the President,
in relation to the State of
Kerala. [Plared in  Library.
See No, LT-4920/65].

Annual Report on the acti-
vities of the Coal Mines
Labour We'fare Oreanization
for the vear 1963-04 [P'ac-
ed in Library. Sece No. LT-
4921/85.].

2)

Derence oF INmia (Timrp AMENDMENT)
Rures rrc.

The Minister of State in the Minis-
try of Tfome AfMairs (Shri Hathi):
I beg 10 juy on the Tuble a copy
each of the following Rules under
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suction 41 of the Defence of India

Act, 1962:—

(1) The Defence of India (Third
Amendment)  Rules, 1965,
published in Notification No.
GSR. 741 dated the 14th
May, 1965. [Plared in Lib-
rary. See No. LT-4922(65],

(2) The Defence of India (Re-
quisitioning ang Acquigition
of Immovable  Property)
Amending Ru'es. 1065, pub-
lished in Notificat.ion No.
G.SR. 831 dated the 10th
June, 1965, [Placed in Lib=
rary. See No, LT-4023)65].

(3) The Defence of India (Fourth
Amendment) Ru'es, 1085,
published in Notificution No.
GSR 1350 dated the 10th
September, 1985, [Placed in
Library. See No. LT-4924|65].

SomMmary or RECOMMENDATIONS oOF
e Narmapa Warern Resources
Deverorment ComMITTEE

The Minister of Irrigation and
Power (Dr. K. L. Rao): I beg to lay
on the Table a summary of Rerom-
mendations of the Narmada Water
Resources Development Commitiee
(Khosla Commiitee). [Placed in Lib-
rary, See No. LT-492565],

Copies of the fu'l report are also
placed in the Parliament Library.

AnNual. Rerort oF THE NaTiONAL
Serpy Covrorat-oN  Lismrren,
New Deum

The Deputy Minister In the Minls-
trr of Fo~d and Agriculture (Bhri
Shahnawaz Khan): I heg to lay on
the T:W'e a cooy of Annuul Report
of the National Secds Corporation
L'mited, Nvw Delhi, for the year
1963-64. along with the Audited Ac-
counts and the comments of the
Comntrol er  anq4  Aud for  General
thereon, under sub-section (1) of sec-



